S.N NAME OFDISTRICT CASE TYPE CASENO. DATE OFDATE OFNO. OFNO. OFNO. OF|
O COMMERCIAL COURT INSTITU DISPOSAL DAYS DAYS ADJOUR
TION BETWEEN BETWEEN NMENT
THE DATETHE FINALGRANTE

OF HEARING D

INSTITUTI AND
ON  ANDJUDGMENT
DISPOSAL

ISH. SANJEEV KUMAR ISuit for Recovery ICS COMM-06.12.202|06.03.2025 20
IAGGARWAL, DISTRICT]| 2640/2022 [2
WUDGE (COMMERCIAL
ICOURT)-01
[Suit for Recovery ICS COMM-09.10.202 [11.03.2025 |519 128 il
1310/2023 |3
ISuit for Recovery ICS COMM-04.02.202[17.03.2025 [1502 127 3
ki1/2021 [t
ISuit for Recovery ICS COMM-01.03.202{19.03.2025 [749 11 il
78/2023
ISuit for Recovery ICS COMM-19.09.202 [24.03.2025 [917 27
2206/2022 [2
Petition U/s 34 offOMP 04.12.202 [25.03.2025 W77 7
|Arbitration &COMM-
IConciliation Act.1996[175/2023
2 ISH. RAJESH KUMARCENTRAL [CS(COMM)/ 1030/2024 18-09-  [06-03-2025 [169 20 il
IGOEL, DISTRICT] 2024
WUDGE (COMMERCIAL
ICOURT)-02
ICS (COMM) 224/2023 |06-02-  [11-03-2025 [795 25 it
2023
ICS (COMM)/ 258/2022  [21-01- 18-03-2025 [1183 13 INIL
2022
3 ISH ILLA RAWAT,CENTRAL (OMP (I) COMM 1215/2024 [23.10.202 [10.03.2025 [138 lo I
IDISTRICT JUDGE] H
(COMMERCIAL
ICOURT)-03
ISuit for Recovery 789/2024 [22.07.202[10.03.2025 [231 lo 2
71
ISuit for Recovery 1359/2023 [14.10.202 [10.03.2025 [513 2
MP (I) COMM 117/2025 1.01.202 [11.03.2025  [39 o
9]
IOMP (I) COMM 119/2025 1.01.202 [11.03.2025 |39 o
9]
MP (I) COMM 118/2025 [31.01.202 [11.03.2025 [39 o
5]
MP (I) COMM 1020/2024 [19.09.202 [12.03.2025 [176 N
%1
IOMP (I) COMM [1023/2024 [19.09.202 [12.03.2025 [176 lo it
U
MP (I) COMM 1180/2024 [19.10.202 [12.03.2025 [145 il
%1
IOMP (I) COMM 1266/2024 [20.11.202 [24.03.2025 [145 I
%1




IDELHI

[EXECUTION 114/2025 [01.03.202[24.03.2025 [23 ] o
b
[Suit for Recovery 1004/2024 [11.09.202 [24.03.2025 [194 lo It
Suit for Recovery 2509/2019 |01.11.2019[24.03.2025 [1972 5
IOMP (I) COMM 200/2024 [08.04.202[25.03.2025 [351 o 2
23
IOMP (I) COMM 1101/2024 [28.09.202[25.03.2025 [180 il
71
MP (I) COMM 1103/2024 [28.09.202[25.03.2025 [180 1
U
MP (I) COMM k7/2025 18.01.202 [25.03.2025 [66 o
IOMP (I) COMM 257/2025  [25.03.202[25.03.2025 o
I
MP (I) COMM [70/2025 20.01.202[26.03.2025 [65 o
5]
MP (I) COMM 1369/2024 [18.12.202 [26.03.2025 [99 o
IOMP (I) COMM 1137/2024 [15.10.202 [28.03.2025 [165 lo il
U
MP (I) COMM 1307/2024 [07.12.202 [28.03.2025 [112 o
%1
MP (I) COMM l43/2025  [18.01.202 [28.03.2025 |69 o
IOMP (I) COMM k4/2025 18.01.202 [28.03.2025 [69 lo o
5
IOMP (I) COMM 1287/2024 [25.11.202 [28.03.2025 [124 lo o
%1
[SH. ANIL KUMARJCENTRAL [RECOVERY Ics 16-02-  |05-03-2025 [383 DAYS |7 DAYS INIL
ISISODIA DISTRICT] (COMM)/242024
WUDGE (COMMERCIAL 9/2024
ICOURT)
RECOVERY ICS 11-10- 18-03-2025 [1254 DAYS |8 DAYS INIL
(COMM)/41[2021
05/2021
IRECOVERY IOMP 14-03- 21-03-2025 [372 DAYS |3 DAYS INIL
(COMM.)/1 [2024
9/2024
IRECOVERY ICS 09-05-  [25-03-2025 686 DAYS [26 DAYS IONE
(COMM)/76[2023
7/2023
ISH. MANOJ KUMARCENTRAL il
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-o05
ISH. NIKHIL CHOPRA, |[CENTRAL [OMP (COMM.) OMP 22.10.201 [19-03-2025 [1975 DAYS |SAME DAY [NIL
IDJ COMM-06 TIS HAZR]| (COMM.)/1 |9
ICOURT CENTRAL 02/2019




ICS (COMM) CS 23.04.202[10-03-2025 [321 DAYS [SAME DAY [NIL
(COMM)/ 494
9/2024
ICS (COMM) CS 29.07.202[22-03-2025 [236 DAYS |2 DAYS INIL
(COMM)/824
0/2024
ICS (COMM) ICS 23.07.202[25-03-2025 [2925 DAYS [SAME DAY [NIL
(COMM)/794
2/2024
ICS (COMM) ICS 23.10.202 [26-03-2025 [154 DAYS [t DAY INIL
(COMM)/11 l4
67/2024
ICS (COMM) ICS [15.04.202 [29-03-2025 [348 DAYS |3 DAYS INIL
(COMM)/464
3/2024
7 [SH. MUKESH KUMARCENTRAL [CS(COMM) K57/2021  [10.02.202[12.03.2025 [1490 28 o
IGUPTA, DISTRICT] il
WUDGE, COMMERCIAL
ICOURT-07
ICS(COMM) I542/2023 [28.03.202[22.03.2025 [1460 > o
ICS(COMM) 1125/2023 [04.08.202[28.03.2025 [602 I3 o
3
ICS(COMM) 1379/2021 0.01.202 [29.03.2025 [1519 il o
il
ICS(COMM) 608/2022 [16.02.202 [29.03.2025 [1137 > o
2
ICS(COMM) 98/2024 16.01.202 [29.03.2025 K38 S o
8 [SH. GORAKH NATH|CENTRAL pil
IPANDEY, DISTRICT
WUDGE, COMMERCIAL
ICOURT
9 [SH. DEEPAK GARG,CENTRAL CS ICS/COMM/ [30-10- 04.03.2025 K91
IDISTRICT JUDGE,| 1438/2023 [2023
ICOMMERCIAL COURT-
09
ICS ICS/COMM/ [24-08-  [10.03.2025 [1659
1205/2020 [2020
ICS CS 15-05- 05.03.2025 [294
(COMM)/60[2024
13/2024
ICS ICS 01-02- 18.03.2025 [1141
(COMM)/36[2022
8/2022
ICS CS 15-07- 03.03.2025 [597
(COMM)/10[2023
130/2023
1o [SH. AJAY PANDEY,CENTRAL il
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
11 [SH. S.S RATHI,CENTRAL [CS(COMM) 605/2022  [16.02.202 [06.03.2025 1114 1 o
IDISTRICT JUDGE), 2
ICOMMERCIAL COURT
ICS(COMM) kh692/2021 [12.11.2021[19.03.2025 [1223 o




ICS(COMM) 137/2024  [22.01.202 [29.03.2025 K32
23
iz [SH. RAVINDER BEDLCENTRAL nil
IDISTRICT JUDGE),)
ICOMMERCIAL COURT
13 [SH. M.K NAGPAL,CENTRAL [CS(COMM) 605/2022  [16.02.202 [06.03.2025 [1114
IDISTRICT JUDGE), 2
ICOMMERCIAL COURT
ICS(COMM) 692/2021 [12.11.2021[19.03.2025 [1223
ICS(COMM) 137/2024  [22.01.202 [29.03.2025 K32

14

(COMMERCIAL
ICOURT)-01

ISH. DINESH BHATT , DJWEST

il

15

IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-02

IMS. HEMANIWEST

il

16

IDISTRICT JUDGE]|
(COMMERCIAL
ICOURT)-03

ISH. DIG VIJAY SINGH,WEST

il

7

[SH. SANJAY JINDAL,
IDISTRICT JUDGE]
(COMMERCIAL COURT)

IWEST

il

18

ISH. AJAY GUPTA,|
IDISTRICT JUDGE]
(COMMERCIAL COURT)

IWEST

il

9

IMALHOTRA, DISTRICT|
HUDGE (COMMERCIAL
ICOURT)

ISH. NARESH KUMARWEST

il

20

[SH. ANURAG SAIN,

(COMMERCIAL
ICOURT)-01

INEW

IDISTRICT JUDGEDELHI

il

21

ISH. VIDYA PRAKASH,

(COMMERCIAL COURT)

INEW

IDISTRICT JUDGEDELHI

il

22

ISH. VINEETA GOYAL,

(COMMERCIAL
ICOURT)-03

INEW

IDISTRICT JUDGEDELHI

il

23

IMS. SAVITA RAO,|
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

ISOUTH

il

24

[SHUKLA BHARDWAJ,
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

IMS. ANURADHAISOUTH

il

25

ISH. SANDEEP YADAV

SOUTH

il

26

ISINGH, DISTRICT]|
HUDGE (COMMERCIAL)

ISH. SANJEEV KUMARSOUTH

il

27

ISHARMA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)

ISH. LOKESH KUMARSOUTH

il




28

ISH. LAL SINGH,,|
IDISTRICT JUDGE

ISOUTH-
[EAST

ICS (COMM)

151/2024

07-03-
2024

06-03-2025

564

INIL

INIL

ICS (COMM)

121/2021

23-02-
2021

07-03-2025

1473

INIL

INIL

ICS (COMM)

853/2022

20-08-
2022

18-03-2025

932

INIL

INIL

[CS (COMM)

1034/2023

02-11-
2023

21-03-2025

505

INIL

INIL

29

IMS. NEELAM SINGH,|
IDISSTRICT JUDGE

ISOUTH-
[EAST

ICommerical
[Cases

S
(COMM)/27
9/2023

23/03/20
23

05/03/2025

N
=

3

ICS
(COMM)/36
61/2024

06/09/20
24

05/03/2025

180

9

cS
(COMM)/12
16/2022

19/12/202]

o

[24/03/2025

ICS
(COMM)/28]
9/2020

21/10/202]
o

26/03/2025

1617

30

ISH. AJAY KUMAR JAIN

ISOUTH-
[EAST

il

31

IBALIGA

IMS. ANU GROVERSOUTH-

[EAST

il

132

[SH. BHUPESH KUMAR

ISOUTH-
IEAST

il

33

IMS. NEERA|
IBHARIHOKE, DISTRICT
HUDGE(COMMERCIAL
ICOURT)

ISOUTH-
EAST

il

34

[MS. NIRJA BHATIA, LD,
[DISTRICT JUDGE|
(COMMERCIAL

ICOURT-07)DIGITAL,
ISOUTH-EAST,  SAKET]
ICOURT

ISOUTH-
IEAST

il

35

ISH. RAJ
TRIPATHI, DISTRICT
HUDGE(COMMERCIAL
ICOURT)

KUMARSOUTH-

IEAST

il

36

ISH. PITAMBER DUTT,
IDISTRICT JUDGE]
(COMMERCIAL COURT)

[EAST

il

37

IMS. RUBY ALKA|
IGUPTA, DISTRICT]
HUDGE (COMMERCIAL
ICOURT)

[EAST

il

38

IMALHOTRA, DISTRICT
UUDGE
(COMMERCIAL)-01

[SH. SANJEEV KUMARNORTH-

EAST

il

39

IGARG, DISTRICT]
WUDGE, COMMERCIAL
ICOURT-01

ISH. BRIJESH KUMARSHAHDARA

il

IMS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

ISHAHDARA|

il

la1

[SH. SANJAY SHARMA]
I, DISTRICT JUDGE,
ICOMMERCIAL COURT

ISHAHDARA|

I

la2

IMATTO DJ (COMM-04)

ISH. PAWAN KUMARSHAHDARA|

I




b

43 |[MS. PREETI AGARWALNORTH- il
IGUPTA, DISTRICTWEST
WUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV INORTH-  [nil
WEST
45 [SH. AMIT KUMARJNORTH il
[DISTRICT JUDGE,|
ICOMMERCIAL COURT
46 |SH. UMED SINGH,[NORTH il
IDISTRICT JUDGE]
(COMMERCIAL)
47 [SH. PANKAJ GUPTA,SOUTH [COMMERCIAL SUIT|CS COMM ]23.02.202[03.03.2025 |374 INTL INIL
[DISTRICT JUDGEWEST 94/2024 4
(COMMERCIAL)
ICOMMERCIAL SUITICS COMM.[30.09.202(10.03.2025 [161 INIL INIL
ko1/2024 W
ICOMMERCIAL SUIT|CS COMM.[28.09.202[11.03.2025 [164 INIL INIL
u86/2024 U
ICOMMERCIAL SUIT|CS COMM.[20.09.202[22.03.2025 [183 INIL INIL
u68/2024 W©
kU8 [SH. VIKAS DHULL,SOUTH ICommercial Suit ICS 11-07- 12-03-2025 [975 15 13
IDISTRICT JUDGE,|WEST (COMM)/ [2022
ICOMMERCIAL COURT. 47/2022
ICommercial Suit ICS 09-08-  [22-03-2025 |591 12 INIL
(COMM)/38[2023
0/2023
ICommercial Suit ICS 12-01- 28-03-2025 k41 u INIL
(COMM)/36[2024
2024
ICommercial Suit ICS 22-02-  [28-03-2025 Koo il
(COMM)/93[2024
2024
4o |SH. AMIT BANSAL,SOUTH il
IDISTRICT JUDGE WEST
ICOMMERCIAL COURT-
03
50 |SH. RAKESH PANDIT,/SOUTH ICS(COMM) 81/2023 [10.08.202/05.03.2025 |573 15
IDISTRICT JUDGE,WEST I3
ICOMMERCIAL COURT-04
ICS(COMM) k22/2023 [11.09.202 [12.03.2025 [548 1 L
ICOUNTER CLAIM  [12/2024 05.04.202[12.03.2025 |341 1 ]
4
ICOUNTER CLAIM  [13/2024 06.04.202[12.03.2025 [340 1 il
1
ICS(COMM) K20/2023 [11.09.202 [12.03.2025 [548 il il
2
ICS(COMM) 266/2023 0.05.202[12.03.2025 548 1 il
1B
ICS(COMM) 144/2024 (07.03.202[27.03.2025 [385 17 il







	Three Adjournment

